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Conference 01 Chairmen of State The Minister of Health (Dr. SlI8hIIa 
Electrlelt:r Boards Nayar): <a) Yes. the news about the 

2198. 8hrl Mutblah: 
Shrl Vlsbwa Nath Pande:r: 
Sbrl LID,a Reddy: 
Shri Shree Narayan Da.: 
Shri Wartor: 
Shrl Vasudevan Nair: 
Shrilllati Malmoona 8nltan: 

WilI the Minister of Irrlratlon and 
Power be pleased to state: 

(a) whether a Conference of the 
Chairmen of the State le t l~ t  

Boards was held at New Delhi on the 
'24th November, 1965; 

(b) if so. the important subjects 
discu!!ed thereat; and 

(c) the action proposed to be taken 
'On the recommendatiom;? 

The Deputy MInister ID the MIn"'· 
try of Irrigation aDd Power (8hr1 
Shyam Dhar Misra): (a) Yes, Sir. 
The Conference was held on two days 
-i.e. 24th and 25th of November, 1965. 

(b) and (c)' A summary of the 
conclusions reached at the Conferen"" 
of the Chairman of State Electricity 
Boards held on 24th and 25th Nov"",· 
ber, 1965 is placed on the Table of 
the House. r Pl4ced in Library-
-See No. LT.5356/65]. 

FerUUty Drup 

2189. 8hr1 BraJMhwar Prasad: Will 
1he Minister 01 He.Jth be pleased to 
"tate: 

(9.) whether Government's attention 
has been drawn to the news publiahed 
In 'Life (Vol. 39 No.4) dated the 
23rd Aug ... t 19611' that administration 
of t;"o fertility druP 'PerIODa]' and 
'Extractio,," 01 GOnadotrophic.' have 
yielded wonderful results; and 

(b) if "", whether Government 
propo. to ilaport th_ druil lor ex· 
,perimental purpooes? 

fertility drugs in question has come 
to the ot ~e of the Government. 

(b) The drugs are still said to be 
undergoing trials in other countries 
and knowledge about them is also 
limited. There is no proposal of im-
porting it for experimentation at pre· 
sent. 

2200. Shri Ram Harth Yadav: 
Shrl Ba.III.Bt1 ShPtr\: 

Will the Minister of FlDaDc.. ~ 

pleased to .tate: 

(a) whelher \he Britiah Govern· 
ment have advahced 2i million 
Sterlin, to India In part performlnee 
of the Agr .. ment _cUy .,,,,ed for 
a Joan of 10 million Sterlini; and 

(b) if so. the details 01 the credIt 
in part performance 01 the All"ee· 
ment! 

The ....... of f1nance (Shrl T.  T. 
Krlahumacbarl.): (a) and (b). The 
recently signed agre<'ment for a (lene· 
ral purpose loan 01 £ 10 million pro-
vides that the Government of India 
may draw upon it to reimburse itself 
for payments made in sterling after 
the 2nd August. 1965 fOr imports Irom 
U.K. 01 good. and services required 
for our programmes of economk 
development. Accordingly a sum of 
£ 2.87 miUinn IR •. 3.83 erores) was 
drawn up to 25th November. 1965 
Irom this loan. The loan can be 
drawn upon by the Government 01 
India as and when required by it on 
presentation Of necessary documents: 
there Is there tore no question 01 part 
perfo"';ance by the Brltioh Govern-
ment. The entire loan Ia expected to 
be drawn belo,.., the tenninal date t>i%. 
30th .Tune. 1 ... 




